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(c) whether Government have any pro-
posal to set up new mills at Ranchi in Bihar, 
Deoria and Balia Districts of Uttar Pradesh, 
and Cuttack district of Orissa; and

(d) if so,the number of such mills likely 
to be set up in these states during the Eighth 
five Year Plan period?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) There are 120 Mills as per 
Statement attached.

(b) Aparl from the Mills in Co-operative 
sector demand of Handloom and Power- 
kx)m industries is also met by Mills in other 
sectors; private, public sector mills etc.

(c) Proposal for setting up new mills at 
Ranchi in Bihar or Deoria and Balia in U.P., 
or Cuttack District of Orissa in Co-operative 
Sector is not pending with the Government.

(d) Question does not arise.

State-wise Number of cotton/Man-made 
fibre Textile mills land fabrics weaving units 
in the co-operative sector as on 30th Sep-
tember, 1991 has been as below:

Maharashtra 35

Orissa 10

Punjab 6

Rajasthan 3

Tamil Nadu 19

Uttar Pradesh 11

West Bengal 1

Pondicherry 1

120

National Housing Bank Scheme to Mop 
up Black Money

425. SHRI M.V.CHANDRASHEKARA 
MURTHY:

SHRI V. SREENIVASA PRASAD: 
SHRI CHITTA BASU:
SHRI AMAR ROYPRADHAN; 
SHRI ARVIND TRIVEDI;
KUMARI DIPIKA CHIKHLIA:

State No of Co-operative
Will the Minister of FINANCE be pleased 

to state:
Mills.

1 . , . 2 (a) whether the Government have
Andhra Pradesh 9 launched the National Housing Bank (Volun-

Assam 1 tary Deposits) scheme to mop up the black
money;

Bihar 3
(b) if so, the details thereof;

Gujrat 5
(c) whether the public response to the

Haryana 1 scheme so far is satisfactory;

Karnataka 8 (d) if not, the changes contemplated in
the scheme ;

Kerala 4

MaHhwa Pradesh 3 (e) the amount of black money moped
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up so far under the scheme; and

(f) the steps proposed to be taken by the 
Government to completely mop up black 
money?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Yes,Sir.

(b) National Housing Bank (NHB) has 
launched on October 1,1991, a Scheme to 
mop up Black Money known as "National 
Housing Bank (Voluntary Deposits) Scheme, 
1991*.

In terms of the scheme notified, a per-
son may deposit an amount, minimum being 
Rs. 10,000/-thereafter in multiples of Rs. 
1,000/-, in any of the designated branches of 
the 9 banks appointed for the purpose. 40% 
of the amount so deposited is to be credited 
to a Special Fund constituted for the pur-
pose. The fund shall be utilised for the pur-
pose of financing slum clearance and low 
cost housing for the poor. The balance 60% 
of the deposit may be withdrawn by the 
depositor without any lock-in period by sub-
mitting an application in the prescribed for-
mat. The 60% amount is payable to the 
depositor by way of a crossed account payee 
cheque. The designated branches shall also 
issue a certificate of withdrawal in respect of 
the 60% amount withdrawn by the depositor. 
The depositor is extended certain immuni-
ties under the Voluntary Deposits (Immuni-
ties & Exemptions) Act, 1991. In terms of the 
said Act, the person making deposit under 
the scheme shall not be required to disclose 
the nature and source of the deposit; no 
enquiry or investigation shall be Initiated 
against the depositor merely because he 
had made the deposit; and the fact that the 
deposit has been made by him shall also be 
inadmissible as evidence in any proceed-
ings relating to any offence except under the 
Indian Penal Code, Narcotics Protection and 
Psychotropic Substances Act, Terrorist &

Disruptive Activities (Preventton) Act and 
Prevention of Corruption Act.

(c) to (e). NHB has reported that as per 
reports submitted by various banks, the 
amount received under the Scheme till 17 th 
November, 1991 stood at Rs. 19.57 crores.

(f) Government is seized of the problem 
of existence of black money in the economy 
and takes various steps from time to time to 
overcome it.

Setting up of Commodity Management 
Board

426. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of COM-
MERCE be pleased to state:

(a) whether the Government are exam-
ining a proposal to set up Commodity Man-
agement Board for export and import of 
agricultural commodities;

(b) if so, whether a final decision has 
been taken in this regard;

(c) if so, the date by which the Commod-
ity Management Board is likely to be set up 
and the details of its proposed set up; and

(d) if ribt, the reasons therefor?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) to (d). There is such a 
proposal under consideration in the Ministry 
of Agriculture.

[Translation]

Ono-Rank-One-Ponslon Schem#

427. SHRI ANAND RATNA 
MAURYA:

SHRI BASUDEB ACHARIA:

Will the Minister of DEFENCE be 
pleased to state:


